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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH, NEW DELHI

Original Application no. 178/2021

IN. THE MATTER OF:

Mahender Singh & Ors. e Original Applicant
Versus

State of Haryana & Ors e Respondent

REPORT ON BEHALF OF DEPUTY COMMISSIONER
GURUGRAM & HARYANA STATE POLLUTION CONTROL
BOARD HSPCB, IN COMPLIANCE OF ORDER DATED 27-

08-2021

MOST RESPECTFULLY SHOWETH:-

1. This Hon'ble Tribunal has taken cognizance on the




stakeholders and furnish a factual and action taken report in
the matter within one month by e-mail at judicial-ngt@gov.in
preferably in the form of searchable PDF/OCR Support PDF
applicable procedure and mention may be made in the report
about such action. If waste is lying in the park, the same may
be transported to the identified processing site. Mechanism to

maintain vigil over incidents of illegal dumping of waste may

be evolved.”

2. In compliance to above stated order, the District
Magistrate, Gurugram has appointed Sub Divisional
Magistrate, Pataudi, Gurugram to represent the District
Magistrate Gurugram. During first inspection of the site
on dated 09-09-2021, the house of the complainant was
found locked and during second inspection of the site on
dated 26-11-2021 the complainant and other nearby
residents were contacted and they have shown the

oped by Municipal




Center is surrounded by the habitants; right side of site
is having houses/colony adjacent to the wall. Left side
have houses/colony approximately 50 Meter away and
front side also have houses/colony across the road
among which the house of the Complainant is situated.
Photographs of the same are attached as Annexure- R-
1. It is also submitted that the alternate site proposed
by the Complainant is in the boundary wall of STP Haily
Mandi and the same is adjoining to the Government
College Haily Mandi and Municipal Committee is also
constructing a stadium in front of the STP/proposed
alternate site. This MRF Center site is having
approximately 7 Acre land and the same belongs to
Municipal Committee Haily Mandi. The Municipal
Committee has approved this land for the constructi
of MRF centre vide hc ‘

and the same was




vide letter dated 13/10/2021 the waste after
segregation through this MRF centre lifted on daily basis.

Copy of the same is attached as Annexure R-4,

The Report is submitted for kind consideration of this Hon'ble
Tribunal. The direction passed by this Hon'ble Tribunal shall

be complied with in true letter and spirit.

Dated

a[_Jm
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fma:— OA No. 178/2021 {Mahender Singh & Ors. Vs Municipal Committee, Haily

Mandi & Ors) pending before Hon'ble Natlonal Green Tribunal,
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